
gin urvey and forwarding doc • 
n and claims requireme 18 to ADA . 

According to available information, the 
etail of the claims in di pute are as 

-- -
Categori ation of Number Amount 

claims (in lakh 
1)( Rs.) 

Rejected 28 -, ,) 

Pending. 12 19 --_ 
40 70 

---

If the parties are not sati fled with the 
d ci ion, the remedy lies in taking 
recourse to arbitration and Court of Law. 

AS!~SSmeD de Regarding Pattern of 
Beocfi:.iarie of Agricultural LOaJ 

366. SHRI SA TV ASADHAN 
CHAKRABORTY: 

SHRI SUNIL MAITRA: 

Will the Mini ter of FINANCE be 
plea ed to tate = 

(a) whether Government have made 
any a se sment regarding the pattern of 
beneficiarie Of agricultural loans, both 
short and medium term during the past 
years; 

(b) if so, outcome of the same for the 
p st three years with State-wise details 
thereof; 

(c) whether Government realise that 
some change . in the category of benefici .. 
aries are needed; and 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
lANARDHANA POOJARY): (al and 
(b). There have been progressively more 
dvances from public sector banks to 

small and marginal farmers as compared 
to others. A stat ment indicating detail 
both in terms of luch accounts as well as 
amou ts outstandina is attached as-

annexure I. [Placed in L 'bl'< ry, ~ 

J. o. LT-4171/82.1 

A statement indicating ise 
and State-wise direct advances to farmer 
by public ector banks for the year 
ending March 1979 and March 1980 • 
en losed as annexure n, [Placed in 
Library. See No. LT-4171/82.] Th 
Figures for the ub equent . 'iod not 
yet available. 

(c) and (d): Public Sector banks have 
been directed to meet to the maximum 
extent pos ible the credit needs of the 
beneficiarie of Integrated Rural Develop-
ment Programme and weaker sections 
identified within the priority sector. 
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